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Literacy among Agricultural Labou­
rers, Rural and Urban Poor

2551. SHRI NOORUL HUDA: Will 
the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE 
be pleased to state:

(a) whether there is any statistics 
regarding percentage of literacy 
among agricultural labourers, rural 
and urban poor, who admittedly live 
below poverty line;

(b) what is the extent of literacy 
among slum dwellers; and

(c) whether Government have for­
mulated special measures to remove 
illiteracy among those people and 
among certain backward communities 
like Harijtns and Muslims and with 
what results?

THE DEPUTY MINISTER IN THE 
MINISTRY OP EDUCATION, AND 
SOCAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
ARVIND NETAM): (a) According to 
the information furnished by Regis­
trar General the percentage of lite­
racy among agricultural labourers m 
rural and urban areas arc as follows:-

Rural Urban Total

1971 15 -7 1 21-98 IS* 97
1961 9* 19 13*82 9-3*

(b) Statistics are not available.
(c) The various adult education 

programmes; currently being imple­
mented by Government as well as 
non-Government agencies are design­
ed largely to benefit the socio-econo- 
mically less privileged sections of the 
society. About 10 lakh people are 
covered by these programmes each 
year.

Procurement Price and Market Price 
of Foodgrains

2552. SHRI NOORUL HUDA: Will 
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) whether the Government are 
aware that there is a considerable 
gap between the procurement price 
and market price of grains (Paddy, 
wheat etc.);

(b) whether the Government have 
set up machinaries for preventing 
large scale distress sales by poor far­
mers;

(c) whether Central Government 
have advised the State Governments 
and the F.C.I. to purchase the grains 
which poor and lower middle pea­
sants are forced to sell by offering 
them a little more than the procure­
ment price; and

(d) what steps Central Govern­
ment have taken to prevent concen­
tration of foodgrains in the hands of 
the village rich and unscrupulous 
traders?
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THE MINISTER 0V  STATS IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI ANN5ASA- 
HEB P. SHttND®): (a) to (d). The
procurement prices fixed by the Gov­
ernment operate as support prices 
and the producers are free to sell 
their produce in the market at higher 
prices. Thus, there can be some 
difference between the procurement 
price and the market price. The
F.C.I. and other procuring agencies 
have been advised to make necessary 
arrangements for purchasing food­
grains at the procurement prices 
wherever necessary to avoid distress 
sale by farmers at prices below their 
economic levels. Quantitative ljmits 
on holding of stocks of foodgrains 
have been fixed by the State Govern­
ments, wherever necessary to prevent 
hoarding.
Working days recovery and Actual 

Price paid for Sugarcane
2553. SHRI M_ R. LAKSHMINA- 

RAYANAN: Will the Minister of 
AGRICUTURE AND IRRIGATION 
be pleased to state crushing capacity, 
number of working days, total sugar 
produced, statutory minimum price 
and the actual price paid per ton of 
sugarcane including any incentives 
and subsidies given by the sugar fac­
tories for the season 1974-75, State- 
wise and factory-wise?

THE MNISTER OP STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI SHAHNAWAZ 
KHAN): Three statements giving the 
required information are laid on the 
Table of the Sabha. [Placed in Lib­
rary. See No. LT-10703/76.]
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